24 Re. Demand to take... [RATYA SABHA] ..Disabilities Bill, 2014

(11) Status of implementation of recommendations contained in the One Hundred
and Twenty-sixth Report of the Department-related Parliamentary Standing
Committee on Commerce on Demands for Grants (2016-17) pertaining to

Demand No. 12 of the Department of Industrial Policy and Promotion.

Status of implementation of recommendations contained in the One Hundred
and Ninty-seventh Report of the Department-related Parliamentary

Standing Committee on Home AfTairs

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI KIREN RIJIIUY: Sir, I make a statement regarding Status of implementation
of recommendations contained in the One Hundred and Ninety-seventh Report of the
Department-related Parliamentary Standing Committee on Home Affairs on Demands
for Grants (2016-17) pertaining to the Ministry of Home Affairs.

RE. DEMAND TO TAKE UP THE RIGHTS OF PERSONS WITH
DISABILITIES BILL, 2014

MR. DEPUTY CHAIRMAN: No; please. ...(Interruptions)... Flease. ... (Interruptions)...
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MR. DEPUTY CHAIRMAN: Yes. ...(Interruptions)... I believe, yes. ... (Interruptions)...
Yes. ...(Interruptions)... Agreed. .. .(Interruptions)...
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MR. DEPUTY CHAIRMAN: I believe, if all of vou stand up....(Interruptions)...
If all of vou stand up, what do I do? ..(Inferruptions)...
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SHRI ANAND SHARMA (Himachal Pradesh): Sir, we all are of this view that



